
F.NO.187 / 3 /2 020-lTA- l 
GOVE RNMENT OF INDIA 
MINISTRY OF FINANCE 
Department of Revenue 

(CENTRAL BOARD OF DIRECT TAXES) 

II-
New Delhi , dated the :J.;:( August, 2020 

CORRIGENDUM 

OFFICE ORDER No. 3 

In partial modification of the Office Order-2 dated 13th August, 2 020 , the 
following modifications are made :-

1. "that at page no.2 of principal order, the entry at SI No.25 of the 
Schedule- l shall be read as below :-

S .No. 
(IL 

25 

ReAC 
(2) 

CCIT (ReAC), LUDHIANA 

_ --~ -H-ea-d-q-u-a-rter-~- ~ 

_ _ (31---c-_ 

_ _ LUDHIANA __ , 

11. "that at page no .5 5 of the annexure of the said order, the table 
with the heading "Principal Commissioner of Income-tax (ReAC) 
(Assessment Unit) - I , Guwahati along with 30 entries below it (SI 
No. 1 to 30 of Page No. 55) is deleted and replaeed wilh the following 
table : 

Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-9, Kolkata 

-

1. 
2. -

3. 

4. 

S. -
6. --

J 
B. 
9. --
10. 

11. -
12. 

13. 
-
14. 

15. --

P rincipal Commissioner of Income-t~ (ReAgjAssessment Unit)-9, Kolka.!a 

'I n come-tax Officer (HQ), % Principa l Commissioner of Income-tax (ReAC) (Assessment Unit)-9, 
K olkata ---
A ~itiona l /Joint Commissioner of I n~me-tax (ReAC) (Assessm~ nt Unit)-9(1), Kolkat~ 

0 eputy /Assistant Com~iss ioner of Income-tax (ReAC) (Assessment Unit)-1(1)ill, Kolkata 

In come-tax OfficerJ ReAC) (Assessme.!::t Unit)-9(1)(2l- Kolkat:::-a __ _ 

In _ come-tax Ofiicer (ReACL!Assessment Unit)-'!Jl)(3), Kolka~ _________ ' ____ 1 
come-tax Officer (ReAC) (Assessment Unit)-9(1)(4), Kolkata In -

In come-tax Officer (ReAC) (Assessment Unit)-9(!l(S), Kolkata 

In come-tax Officer (ReAC) (Assessment Unit)-9(1)(6), Kolka~_ 
-

dditional /Joint Commissioner of Income-tax (ReAC) (Assessment Unit)-9(2), Kolka~ ~ 
0 eputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unitl::Jl(2)(1), Kolkata_ 

In ~ome-tax Office~JReAC) (Assessme~ Un~tl-9J2)(Z), -,-K:::o.:.:.lk:::a~ta,--______ _ 
In 

In 

In 

come-tax Officer 1I3eAC) (Assessment Un~l-9(Z)(3), Kolkata __ _ 

come-tax Officer (ReAC) (Assessment Unit)-9(Z)(4), Kolkata 

come-tax Officer (ReAC) (Assessment Unit)-9(Z)(S), Kolkata 
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-- - --
16. Income-t ax Officer (ReAC) (Assessment Unit)- 9(2)(6), Kolkata 

17. Additional (Joint Commissioner of Income-tax (ReAC) (Assessment Unit)-9(3), Kolkata 
18. Deputy IAssistant ~ommissioner of Income-tax (ReAC) (Assessment Unit)- 9(3)(1), Kolka ta 

19. Income-tax Officer (ReAC) (Assessment Unit)-9(3)(2), Kolkata 

~ Income-tax Offic':.!:.J ReAC) (Assessment Unit)-9(3)(3), Kolkata - - --
21. Income-tax Officer (ReAC) (Assessment~ni.t)-9(3)(4), Kolkata - -
22. Income-tax Officer (ReAC) (Assessment Unit)-9(3)(5), Kolkata 
23. Income-tax Officer (ReAC) (Assessment Unit)-9(3)(6), Kolkata 

24. Additional (Joint Commissioner of I nco~-tax ~eAC) (Assessment Unit)-9(4), Kolkata 
25. Deputy IAssistan t Commissioner of Income-tax (l3eAC) (Assessment Unit)-9(4)(1), Kolkata 
26. Income-tax Officer (ReAC) (Assessment Unit)-9(4)(2), Kolkata 

27 ._ Income-tax Officer (ReAC) (Assessment Unit)-9(4)(3), Kolkata r- -
Income-tax Officer (ReAC) (Assessment Unit)-9(4)(4), Kolkata 28. 

Z9. 

3~ 

Income-tax Officer (ReAC) (Assessmen!J:!.nit)-9(4)(5), Kolkata -
Income-tax Officer (ReAC) (Assessment Unit)-9(4)(6), ~olkata 

lll. that from page no.90 to 97 (90-97) in the Annexure of the said 
order, the entries are re-casted as under: -

Chief Commissioner of Income-tax (ReACt Ludhiana 
1. Chief Commissioner of Income-tax (ReAC), Ludhiana 

'----'Z.'-.._ Income-tax Officer (HQ), 0(0 Chief Commissioner ofJncome-tax (ReAC), Ludhiana 

Pri ncioa l Commiss ioner of Income tax (ReAC) (Assessment Unit) 1 Bhatinda - - • 
1. Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-l, Bhatinda 

Z. Income-tax Officer (HQ), 0/0 Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-
1, Bhatinda - - -

3. ~ditional (Joint Commissioner ~ I nc~me-t~ReAC) (Assessme~Unit)- l(l), Bhatinda 
4. Deputy IAssistant Commissioner of Income-tax (ReA~UAssessment Unit)-l(l)(l), Bhatinda 
s. Inc~mc-t.x Officer (ReAC) (Assessment Unit)-l( !:c)(Z), Bhatlnda 

- - --
6. Income-tax Officer (I~~AC) (Assessment Unit)-1(1)(3), Bhatinda 
7. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(4), Bhatinda --
8. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(5), Bhatinda --
9. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(6), Bhatinda - --
10. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-1(2), Bhatinda 

- --
11. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unit)- l(Z)(l), Bhatinda 
1Z. Income-tax Officer (ReAC) (Assessment Unit)-l(Z)(Z), Bhatinda 

13. Income-tax Officer (ReAC) (Assessment Unit)-1(Z)(3), Bhatinda 

14. Income-tax Officer (ReAC) (Assessment Unit)-1(Z)(4), Bhatinda -- --
15. Income-tax Officer (ReAC) (Assessment Unit)-1(Z)(5), Bhatinda 

I- -
16. Income-tax Officer (ReAC) (Assessment Unit)- 1(Z)(6), Bhatinda 

-
17. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-1(3), Bhatinda 
18. Deputy (Assistant Commissioner of Income-tax (ReAC) (Assessment Unit)- 1(3)(1), Bhatinda _ 

f-
19. Income-ta~.!ficer (ReAC) (Assessment Unit)-1(3)(Z), Bhatinda __ -
zo. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(3), Bhatinda -
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- 21. 

22. 
23. 
24. 

- 25. 

26. 
27. 

28. 
2 9. -

_ 30. _ 

Income-tax Offi 
Income-tax orr; 
Income-tax Offi 

Additional/Join 

Deputy / Assista 

Income-tax Offi 
Income-tax Offi 

Income-tax Offi 

-
-1(3)(4), Bhatinda 

-1(3)(5), Bhatinda 
-1(3)(6), Bhatinda 

cer (ReAC) (Assessment Unit) 
cer (ileAC) (Assessment Unit) 
cer (ReAC) (Assessment Unit) 

t Commissioner of Income-t a 

nt Commissioner of Incomc-t 

cer (ReAC) (Assessment Unit) 
cer (ReAC) (Assessment Unit) 

cer (ReAC) (Assessment Unit) 

x (ReAC) (Assessment Unit)-1(4), Bhatinda 

ax (ReAC) (Assessment Unit)-1(4)(1)~atind a 

-1(4)(2), Bhatinda -
-1(4)(3), Bhatinda 

:!(4)(4), ~hatinda 
Income-tax Offi 

-
__ cer (!3.eAC) (Assessmcn~Unit) -1(4)(5), Bhatinda 

Income-tax Offi -1(4)(6), Bhatinda cer (ReAC) (Assessment Unit_) __ 

Prindeal Commissioner of Income-tax (ReAC) (Assessment Unit) -l Jammu 
l. Principal Commissioner of Inco_me-tax (ReAC) (Assessment Unit)-l, Jammu 

2. Income-tax Officer (HO)' % Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-
1,Jammu ___ .-

3. Additional/Joint Commissioner of Income-tax (ReAC) (Assessment Unit)-l(l), Jammu 

4. Deputy /Assistant Commissioner of Income-tax (ReAC) (Assessment Unit)-lQ)(l), Jammu 

5. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(2), Jammu -
6. - Income-tax Officer (ReAC) (A~ment Unit)-l(ll@),Jammu -
7. I~come-tax Officer (ReAC) (Assessment Unit)-1(1)(4), Jammu 

-
8. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(5), Jammu 

9. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(6), Jammu 
'---10. 

-
- Additional/Joint Commissioner of Income-tax (ReAC) (Assessm~nt Unit)-1(2), Jammu 

_ 11._ _Deputy / Assistant Commissioner of Income-tax (ReAC) (Assessment Unit )- 1(2)8)' Jammu 

12. Income-tax Officer (ReAC) (Assessment Unit)-1(2)(2), Jammu 
- 3-1 . Income-tax Officer (ReAC) (Assessment Unit)-1(2)(3), Jammu 
__ 1.4 

- Income-tax -.9fficer (ReAC) (Assessment U nit)-1(2)(4), Jammu 

15. Income-tax Officer (ReA~UA~ment Unit)-1(2)(5), Jammu 

16. Inco'!'.e-tax Officer (ReAC) (Assessment Unit)- 1(2)(6), Jammu 
- 17. 

-
Additional/Joint Commissioner of Income-tax (ReAC) (Assessment ~ni t )-1: (3), Jammu 

_ 18. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unit)- 1(3)(1J, Jammu 
19. Income-tax Officer (ReAC) (Assessment Un i t) - 1(1l(2)~mmu 

_ 20. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(3), Jammu --
21. Income~tax Officer (ReAC) (Assessment Unit)-1(3)(4), Jammu 
22. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(5), Jammu 

2 3. -
--

Income-tax Officer ~eAQ (Assessment Unit)-1(3)(6), Jammu 

24. Additional/Joint Commissioner of Income-tax (~eAC) (Assessment Uni t)-1(4), Jammu 
25. Deputy /Assistant Commissioner of Income-tax (ReAC) (Assessment Unit)-1(4)(l), Jammu 
~-
- ' 

Income-tax Officer (ReAC) (Assessment Unit)- 1(~)(2L!<!,!,mu 

27. Income-tax Offic!:.r:.JR,,-AC) (Assess"'!ent Unit)-1(4)(3), Jammu 
28. Income-tax Officer (ReAC) (Assessment Unit)-1(1l)(4), Jammu -- -

_ 29. Income-tax Officer (R,,-AC) (Assessment Unit)-1(4)(5), Jamm~ 

30. Income-tax Officer (ReAC) (Assessment Unit)-I~(6), Jammu - - -- -- ----
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Princioal Commissioner of Income tax (ReACl (Assessment Unitll Amritsar - - , 
-

1. Principal Commissioner of Income-tax (RcAC) (Assessment Uni0-1, Amritsar 

2. Income-tax Officer (HO). 0/0 Principal Commissioner of Income-tax (ReAC) (Assessment U nit)-

1, Amritsar 
--

3. Addition<ll IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-lQ.!. Amritsar 

4. Deputy IAssistant Commissioner of Income-t~ReAC) (Assessment Unit)-l(l)(l), Amritsar ---
S. Income-tax Officer (ileAC) (Assessment Unit)-1(1)(2), Amritsar 

6. Income-tax Officer (ReAC) (Assessment~nit) -1~)(31. Amritsar 
7. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(4), Amritsar 

8. Income-tax Officer (ReAC) (Assessment Unit)-l(l)(Sl. Amritsar 

9. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(6). Amritsar 

10. £dditional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-1(2), Amritsar --
11. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessme.':',t Unit)- 1(2)(1), Amritsar 

12. Income-tax Officer (ReA9 (Assessment Unit)-1(2)(21. Amritsar - --
13. Income-tax Officer (ReAC) (Assessment Unit)-1(2)(3). Amritsar 

14. Income-tax Officer (ReAC) (Assessment Unit)-1(2)(4)Jlmritsar 

lS. Income-tax Officer (ReAC) (Assessment Unit)-1(2)(S), Amritsar ---
16. Income-tax Officer (ReAC) (Assessment Unit)- 1(2)(6). Amritsar 
--

17. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-1(3). Amritsar 

18. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unit)- 1(3)(1), Amritsar --
19. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(2), Amritsar 

20. Income-tax Officer (ReAC) (Assess~ent Unit)-1(3)(3). Amrit~_r __ --
21. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(4). Amritsar 
--
22. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(S). Am-.!:itsar - --
23. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(6). Amritsar 

24. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-1(4). Amritsar 

2S. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unit)-1(4)(1), Amritsar --
26. Income-tax Officer JReAC) (Assessment Unit)-1(4)(2), Amritsar 

27. Income-tax Officer (ReAC) (Assessment Unit)-1(4)(3). Amritsar - --
28. Income-tax Officer (ReAC) (Assessment Unit)-1(4)(4). Amritsar 

29. Income-tax Officer (ReACl (Assessment Unitl-l(4)(Sl. Amrit,.r 
30. Income-tax Officer (ReAC) (Assessme.':'.t Unit)-1(4)(6). Amritsar -----

Princioal Commissioner of Income-tax {ReACI {Assessment Unitl-l Ja landhar 

1. -
2. 

-
3. 

4. 

S. 
r-

6. 

7. 

8. 
9. 
10. 
11. 

Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-l, Jalandhar 
Income-tax Officer (HQ). 010 Principal Commissioner of Income-t ax (ReAC) (Assessment Unit)-

1, Jalandhar _ __ _ 

Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-l(l), Jalandhar 

Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessmen __ t Unit)-l(l)(l). Jalandhar 

Income-tax Officer (ReAC) (Assessment Unit)-1(1)(2), Jalandhar 

Income-tax Officer (ReAC) (Assessment Unit)-1(1)(3). Jalandhar 

Income-tax Officer (ReAC) (Assessment Unit)-1(1)(4). Jaland~ar 

Inc,9me-tax Officer (ReAg (~ssessment Unit)-l(l)(S), Jalandhar 
Income-tax Officer (ReAC) (Assessment Unit)-1(1)(6), Jalandha~ 

Additional IJoint Commissioner ~J.r:1come-tax (ReAC).-0ssessment 
Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessmen 

Unit)-1(2), Jalandhar 
t Unit)- 1(2)(1). Jalandhar 
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12. 

13. 

1--14. 
15. 

16. 

17. 
18. 

~. 
20. 

-

21. 
22. 

23. 

r-~4_ 
25. 
26. 

I--- --

r- P -
28. 

I- -
f--~9 . 

30. 
~-

- - -
Income-tax Officer (ReAC) ( Assessment Unit)-1(2)(2), Jalandhar 
Income-tax Assessment Unit)-1(2)(3), Jalandhar 
Income-tax Assessment Unit)-1(2)(4), Jalandhar 

Income-tax Assessment Unit)-1(2)(5), Jalandhar_ 
Income-tax Assessme~ Unit)- 1(2)(6), Jalandhar 
Additional 

Officer (ReAC) ( 

Officer (ReAC) ( 

Officer (BeAC) ( 

Officer (ReAC) ( 

IJoint Commissio ner of Income-ta" (ReAC) (Assessment Unit)-1(3), Jalandhar 

-

Depu..!y lAs sistant Commiss 

Officer (ReAC) ( 
Officer (ReAC) ( 

Officer (ReA~ 
Officer (ReAC) ( 

Officer (ReAC) ( 

IJoint Commissio 

ioner of Income-tax (ReAC) (Assessment Unit)- 1(3)(1), Jalandhar 
Income-tax 

Income-tax 

Income-tax 

Income-tax 

Income-tax 

Additional -
Deputy lAs 
Income-tax 
Income-tax 

Income-tax 

Income-tax 

sistant Commiss 

Officer (ReAC) ( 
Officer (ReAC) ( 

Officer (ReAC) ( 

OfficerJ ReAC) ( 
Officer (ReAC) ( Income-tax 

As~ssment Unit)-1(3)(2), Jalandhar 
Assessment Unit) - 1(3)(~), Jalandhar --
Assessment Unit)-1(3)(4), Jaland~ 
Ass!:,sment Unit)-1(3)(5), Jalandh_ar __ 

Assessment Unit)-1(3)(6), Jalandhar 
ner of Income-tax (ReACj (Assessment Unit)-1(4), Jalandhar 

ioner of Income-tax (BeAC) (Assessment Unitj- l(4)(1), Jalandhar 
Assessment Unitj- l(4)(2), Jalandhar ----
Assessment Unitj- l(4)(3j, Jalandhar 

Assessment Unitj- l(4)(4), Jalandhar --
A~essment Unitj- l(4)(5), Jalandhar 
Assessment Unitj- l(4)(6), Jalandhar 

-

-

Princioal Commissioner of Income-tax {Ri!ACl (Assessment UnitJ-l, ludhiana 

1. Principal Commissioner of Income-ta." (ReAC) (A~essment Unitj-l, ludhiana --
2. Income-tax Officer (HO), 010 Principal Commissioner of Income-tax (ReACj (Assessment Unitj-

1, l udhiana 
- - --- --

3. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unitj-l(l), ludhiana 

4. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unitj-l(l)(l), Ludhiana 

5. Income-tax Officer (ReACj (Assessment Unitj-1(1)(2j, ludhiana --
6. Income-tax Officer (ReAC) (Assessment Unitj-1(1)(3), ludhiana 

7. Income-tax Officer (ReAC) (Assessment Unitj-1(1)(4j, Ludhiana -- -
8. Income-tax Officer (ReAC) (Assessment Unitj-1(1)(5j, ludhiana 

9. Income-tax Officer (ReAC) (Assessm~t Unit)-1(1)(6), ludhi.n. --
10. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unitj-1(2), Ludhiana -- -
11. Deputy IAssistant Commissioner of Income-tax (ReAC) (~ssessment Unitj-1(2)(1), ludhiana 

12. Income-tax Officer (ReAC) (Assessment Unitj- l(2)(2), Ludhiana 
- -
~3_ 3Jcome-tax Officer (ReAC) (Assessment Unitj-1(2)(3), ludhiana 

14. Income-tax Officer (ReAC) (Assessment Unitj- l(2)(4), ludhiana ---
15. Income-tax Officer (ReAC) (Assessment Unitj- l(2)(5j, ludhiana 

16. Income-tax Officer (ReACj (Assessment Unitj- 1(2)(6), Ludhiana -- ----
17. Additional IJoint Commissioner of Income-tax (ReACj (l\ssessment Unitj-l(3), Ludhiana 

- --
18. Deputy IAssistant Commissione~f ~come-tax (ReAC) (Assessment Unitj- l(3)(l), ludhiana 

19. Income-tax Officer (ReACj (A~essment Unit)-1(3)(2j, Ludhiana 
- 20. Income-tax Officer (ReAC) (Assessment Unitj- l(3)(3), Ludhiana 

_2~,--- Income-tax Office:, (ReAC) (Assessm,:-nt Unitj -l(3)~j, Ludhiana -
22. Income-tax Officer (ReAC) (Assessment Unitj-l(3)(5), Ludhiana 

--
23. Incom!!-tax Officer (ReACj (Assessment Unitj- l(3)(6), Ludhiana __ 

- 24. - Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unitj- l(4), Ludhiana 
-
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25. 
- -

26. 
1-----27. 

28. 

r-----.?2. -
30. 

- --
Deputy /Assistant Com missioner of Income-tax (ReAC) (Assessment Unit )-1(4)(1), Ludhiana 

C) (Assessment Unit)-1(4)(2). Ludhiana Income-tax Officer (ReA 

Income-tax Officer (ReA C) Assessment Unit)-1(4)(3). Ludhiana 
Income-tax Officer (ReA C) (As~essment Unit)-1(4)(4), LU:.:d:...h:..;ia:...n",a __ _ 

Income-t ax OfficerlReA C) (Assessment Unit)-1(4)(S), Ludhiana 

Income-tax Officer (ReA C) (Assessment U nit)-1(4 )(6), Lu:..:d:c.h:.:;ia:c.n:..:a'--_ _ ________ -' 

Princioal Commissioner of Income-tax IReAC1(Verification Unit)-l. ludhiana 
1. Principal Commissioner of Income-tax (ReAC)(Verification Unit)-l, Ludhiana 
2. Income-tax Officer (HQ), % Principal Commissioner of Income-tax (ReAC) ( Verification Unit)-

1, Ludhiana ---------
3. Additional /Joint Commissioner of Income-tax (ReAC)(Verification Unit)-l(l), ludhiana 

-

1-----4. Deputy /Assistant Commissioner of In~ome:!ax (ReAC)(Verification Unit)-l(l 

5. ~ome-tax Officer (ReAC) (Verificatior:'.. U~tC.1:(1)8), ludhiana --

)(1), ludhiana 

1--6. -
Income-tax Officer (ReAC) (Verification Unit)-l(l)jl), ludhiana 

7. Income-tax Officer (ReAC) (Verification Unit)-1(1)(4), ludhiana 

8. Income-tax Officer (ReAC) (Verification Unit)-l(l)(S), ludhiana 

9. Income-tax Officer (ReAC) (Verification Unit)-1(1)(6), ludhiana --
10. Additional/Joint Commissioner of Income-tax (ReAC) (Verification Unit)- 1(2 ), Ludhiana 

11. Deputy /Assistant Commissioner of Income-tax (ReAC) (Verification Unit)-1(2 
-

__ )(1). ludhiana 

12. Income-tax Officer (ReAC) (Verification Unit)-1(2)(2), ludhiana 

13. Incom~-tax Officer (ReAC) (Verification Unit)-1(2)(3), Ludhiana 
I-

14. Incom~-tax Officer (ReAC) (Verification Unit)-1(2)(4), Ludhiana 

15. Income-tax O,!!icer ~eAC) (Verification U nit)-1(2)(S), Ludhiana 

16. Income-tax Officer (ReAC) (Verification Unit)-1(2)(6), Ludhiana 

17. Additional/Joint Commissioner of Income-tax (ReAC) (Verification Unit)-1(3) 
1---

18. Deputy /Assistant Commissioner of Income-tax (ReAC) (Verification Unit)-1(3 -- -

, ludhiana 

,)(1). ludhiana 
19. Income-tax Officer (ReAC) (Verification Unit) -1(3)(2), ludhiana ----
20. Income-tax Officer (ReAC) (Verification Unit) -1(3)!..3), Lud.!!!.ana 
21. Income-tax Officer (ReAC) (Verification Unit)-1(3)(4), Ludhian~ 

22. Income-tax Officer (ReAC) (Verification Unit)-1(3li!1 Ludhiana --
23. Income-tax ~fficer fReAC) (Verification Unit) - 1(3~, ludhiana 

I Chi:' com::::::~::::'~;:::::~:;',~;~~l::~~!;~~~:;(~,. 
2. Income-tax Officer (HQ). % Chief Commissioner of Income-tax (ReAC), Shimla 

Princi al Commissioner of Income-tax ReAC Assessment Unit -1 Shimla -- - ---- --
1. Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-l,2bimla:::--:-,--_ -.......,--c-:--
2. Income-tax Officer (HQ), % Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-

1, Shimla 

3. Additional/Joint Commission<:':...of Income-tax (ReAC) (Assessment Unit)-l(l), Shim:::l:=a-,-__ --j 
4. Deputy /Assistant Commissioner of In::.ome-tax (ReAC) (Assessment Unitl::.!J1)(1), Shimla 

Page 6 of 10 



_ 5. 
6. 

7. 

~. 
9. 
10. 

- 11. -_.-
_ 1_2. _ 

13. 
-

14. 
15. 

16. 

17. 

18. -
19. 

20,---
_ 2~ 

c- 22. _ 
23. 
- -
24. _ 

25. 

26. 

27. 
28. 
29. 

-

~ 
30. -

Income-tax Officer (ReAC) 
Income-tax Officer (ReAC) 

(Assessment Unit)-1(1)(2), Shim:.;:la'-__________ _ 

(Assessme~t Unit)-1(1)(3), 5himla 
Income-tax Officer (ReAC) (Assessment Unit)-1(1)(4), Shim.::.la=-_ __ _ 

Income-tax Officer (ReAC) (Assessment Unit)-1(1)(5), Shimla 
Income-tax Officer (ReAC) (Assessment Unit)-1(1)(6), Shimla 
Additional/Joint Commis sioner of Income-tax (ReAC) (Assessment Unit)-1(2), Shimla 

Deputy / Assistan.!..S.ommi _~sioner of Income-tax (ReAC)~ssessment Unit)- 1(2)(1), Shimla 
Income-tax Officer (ReAC) 

Income-tax Officer (ReAC) 
(Assessment U nit)-1(,:,2!.l)(?2),,-, .::,Sh"'ic.:.m"'la=---_________ _ 
(Assessn:'.~ Unit)-1(2)(3), Shimla 

Income-tax Officer (ReAC) 

Income-tax Office~JHeAC) 
Income-tax Officer (RcAC) 

(Assess",-cnt ~it) - 1(.::2'-')(_'4'.!.),_=Sc.:.h:.:im"-l=a ____________ _1 

(Assessment U nit)-1(2)(5), Sh"'im= la'---____ _ _ _____ -j 
(Assessment Unit)- 1(2)(6), Shimla 

Additional /Joint Commis sioner ofJ.ncome-t~JReAC) (Assessment Unit)-1(3), Shimla 
ssioner of Income-tax (ReAC) (Assessment Unit)- 1(3)(1), Shimla Deputy /Assi~.tant Commi 

Income-tax Officer (Re~C) 

Income-tax Officer (ReAC) 
Income-tax OfficerJReAC) 

(Assessment~it)- 1(3)(2), Shimla ___________ -1 
(Assessment Unit)-1(3)(3), Shimlae..-___________ -j 

(Assessment Unit)-1(3)(4),..::S,.:h'--im'--l,=a ______ _ 
Income-tax Officer (ReAC) (Assessment Unit)-1(3~,~imla _______ _ 

Income-tax Officer (ReAC) (Assessment Unit)-1(3)(6), Shimla 

Additional/Joint Commis 
--,----.., 

- --- sioner of Income-tax (ReAC) (Assessment~nit)- 1(4), S"'h"'ic.:.m:.:la=-____ I 
~sioner ~Income-tax (ReAC) (Assessment Unit)-1(4)(1), Shimla 

(Assessment Unit)-1(4)(2), Shimla 
J2eputy /Assistant Commi 

Income-tax Officer (ReAC) 
Income-tax Officer (ReAC) 

Income-tax OfficerJBeAC) 

Income-tax 0.!fice~JReAC) 
Income-tax Officer (ReAC) 
~ ----

(Assessment Unit)-1(4)(3), Shimla 

(Assessment Unittl(4)(4), Shimla_ 
(Assessmen~nit)-1(~)(5), Shimla ____________ 1 

(Assessment .l:!n it) - ~(4)(6), Shimla 

Princioal Commissioner of Income t ax (ReACU - Assessment Unitl - l Hissar 

1. .-
2. 

r--2: -
4. _ 

5. 

6. 

7. 

I-
8. 
9. 

I-
10. 

-

-
11. 
12. 

13. - -
c- 14. 

15. 

I-
16. 

17. 

... .. . 

Pr0cipal.c:ommissione~f I ax (ReAClj!lssEO,Ssment Unit)-l, Hissar 

Income-tax Officer (HQ), 0/ 

ncome-t 

o Prine ipal Commissioner of Income-tax (ReAC) (Assessment Unit)-
1, Hissar - -
Additional/Joint Commissio ner of I 

oner of 
Assessm 

Assessm 
Assessm 

Assessm 
Assessm 
ner of I 

oner of 

Assessm 
Assessm 
Assessm 

Assessm 
Assessm 
ncr of I 

ncome-tax (ReAC) (Assessment Unit)-l(l), Hissar 

~uty /Assistant Commissi Income-tax (ReAC) (Assessment Unit)-l(l)(l), Hissar 
Income-tax Officer (ReAC) ( en~nit) - 1(1)(2), Hissar 

Income-tax Officer (ReAC) ( ent Unit)-1(1)(3), Hissar 

Income-tax Officer (ReAC) ( ent Unit)-1(1)(4), Hissar 

Income-tax Officer (ReAC) ( ent Unittl(1)(5), Hissar 
-

Income-tax Officer (RcAC) ( <:"t Unit)-1(1)(6), Hissar --
Additional/Joint Commissio ncome-tax (ReAC) (Assessmen!J:!..nit)-1(2), Hissar 

Deputy /Assistant Commissi 

~me-tax Officer (ReAC) ( 

Income-tax (ReACljAssessment Unit)- 1(2)(1), Hissar 

ent Unit)-1(2)(2), Hissar 

Income-tax Offico:.r: (RcAC) ( ent Unit)-1(2)(3), Hissar ____ 

Income-tax Office~ (ReAC) ( ent Unit)-1(2)(4), Hissar 

Income-tax Officer (ReAC) ( ent Unit)-1(2)(5), Hissar 
Income-tax Officer (ReAC) ( . ent Unit)- 1(2)(6), Hissa ':..... __ 

Additional/Joint Commissio ncome-tax (ReAC) (Assessment Unit)-1(3), Hissar 
- -- --
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18. 

19. 

20. 

21. 
22. 
23. 
24. 

25. --
26. 

27. 
28. 

- 29. 

30. -

----
'Deputy IAssistant Commissi me-tax (ReAC) (Assessment Unit)- 1(3)(1), Hissar oner of Inco 

ssessment 
ssessment 
ssessment 

sscssment 
ssessment 

ner of Incom 

oner of Inco 
ssessment 

ssessment 

Income-tax Officer (ReAC) (A Unit)-1(3)(2), Hissar 

Income-tax Officer (ReliC) (A Unit)-1(3)(3), Hissar 

Income-tax Officer (ReliC) (A Unit)-1(3)(4), Hissar 

Income-tax Officer (ReAC) (A Unit)-1(3)(5), Hissar --
Income-tax Officer (ReAC) (A Unit)-1(3)(6), Hissar 

~dditional IJoint Co~missio e-tax (ReAC) (Assessment Unit)-1(4), Hissar 

Deputy IAssistant Commissi me-tax (ReAC) (Assessment Unit)-1(4)(1), Hissar 

Income-tax Officer (ReAC) (A Unit)-1(4)(2), Hissar 
-

Income-tax Officer (ReAC) (A 
-' -- --Unit)-1(4)(3), Hissar 

Income-tax Officer (ReAC)iA 
Income-tax Officer (ReAC) (A 

- Income-t~~.Officer (ReAC) (A 

ssessment 
ssessment 
ssessment 

Unit)-1(4)(4}, Hissar 
Unit)-1(4)(S}, Hissar 

Unit)-1(41(6), Hissar 

Princioa l Commissioner of Income t ax (ReAC) (Assessment Unitl 1 Karnal - - • 
1- Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-l, Karnal 

-

2. Income-tax Officer (HO), 010 Principal Commissioner of Income-tax (ReAC) (Assessment Unit)-
1, Karnal 

- -- --
3. Additional I Joint Commissioner of Income-tax (ReAC) (Assessment Unit)-l(l), Karnal --

D eputy IAssistant Commissioner-;;f lncome-tax (ReAC) (Assessment Unit)-l(l)(l), Karnal 4. 

5. !r;;:'ome-ta.! Officer (ReAC) (Assessme ~t Unit)-1(1)(2), Karnal -
6. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(3), Karnal 
-
7. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(4), Karnal --
8. Income-tax Officer (ReA~) (Assessment Unit)-l(l)(S), Karnal 

9. Income-tax Officer (ReAC) (Assessment Unit)-1(1)(6), Karnal 

10. Additional IJoint Commissioner of Inc:.£lme-tax (ReAC) (Assessment Unit)-1(2), Karnal 

11. Deputy IAssistant Commissioner c:! Income-tax JBeAC) (Assessment Unit)- 1(2)(1), Karnal 
12. Income-tax Office0ReAC) (~ssessment U n it)-1(~(2), Karnal .-
13. Income-tax Officer (R"AC) (Assessment Unit)-1(2)(3), Karnal 
14. Income-tax Officer (ReliC) (Assessment Unit)-1(2)(4), Ka rnal 

15. - Income-tax Officer (ReAC) (Assessment Uni!:)- l (2)(5), Karnal 
16. Income-tax Of!:icer (ReAC) (Assessment Unit)- 1(2)(6), Karnal -
17. Additional IJoint Commissioner of Income-tax (ReAC) (Assessment Unit)-1(3), Karnal 
18. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unit)- 1(3)(1), Karnal 

- 19. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(2), Karnal 

20. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(3), Karnal 

21. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(4), Karnal - -
22. Income-tax Officer (ReAC) (Assessment U.!'it)-1(3)(S), Karnal 

23. Income-tax Officer (ReAC) (Assessment Unit)-1(3)(6), Karnal __ ---
24. Additiona l IJoint Commissioner of Income-tax (ReAC) (Assessment Unit) -1(4), Karnal 

25. Deputy IAssistant Commissioner of Income-tax (ReAC) (Assessment Unit)-1(4)(1), Karnal --- - -
i-26. Income-tax Officer (ReAC) (Assessment Unit)-1(4)(2), Karna_1 _____ 

27. Income-tax Officer (ReAC) (Assessment Unit)-1(4)(3), Karn_a_1 _ 

28. Income-tax Officer (ReAC) (Assessment Uni!)-1(4)(4), Karnal 

29. Income-tax Officer (ReAC) (Assessment Unit)-1(4)(5), Karnal - -- --cc- - -----
30. Income-tax Officer (ReAC) (Assessment Unit)-1(4)(6), Karnal -- -- - - - ----
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Princioal Commissioner of Income tax IReACHVerification Unit) 1 Gure:aon - - • 
l. Principal Commissioner of Income-tax (HeAC)(Verification Unit)-l, Gurgaon 

2. Income-tax Officer (HOl. % Principal Commissioner of Income-tax (ReAC) (Verif ication U nit)::-

1, Gurgaon 
~~ 

3. Additional/Joint Commissioner of Income-tax (ReAC)(Verification Unit)-l(l), Gur gaon 
4. Deputy /Assistant Commissioner of Income-tax (ReAC)(Verification Uni!J-l(l)(1), Gurgaon 

5. Income-tax Officer (ReAC) (Verification Unit) -1(1)(2), Gurg.!'on 
~~ 

6. Income-tax Officer (ReAC) (Verification Unit)-1(1)(3), Gurgaon 

7. Income-tax Officer (ReACUVerification Unit)-1(1)(4), Gurgaon -- --
8. Income-tax Officer (ReAC) (Verification Unit)-1(1)(5), Gurgaon --
9. Income-tax Officer (ReAC) (Verification Unit)-1(1)(6), Gurgaon 
- --
10. Addit ional IJoint Commissioner of Income-tax (ReAC) (Verification Unit)- 1(2), Gu rgaon 

11. Deputy IAssis,!ant Commissioner o~ncome-tax (ReAC) (Verification Unit)-1(2)(1), Gurgaon -
12. Income-tax Officer (ReAC) (Verification Unit)-1(2)(2), Gurgaon 

13. Income-=-tax Officer (ReAC) (Verification Unit)-1(2)(3), Gurgaon 

14. ~~me-tax Officer (ReAC) (Verification Unit)- 1(2)(~G".':gaon 
c-

IS . Income-tax Officer (ReAC) (Verification Unit)-1(2)(5), Gurgaon 

16. Income-tax Officer (ReAC) (Verification Unit)-1(2)(6), Gurgaon -- ---
17. Additional IJoint Commissioner of Income-tax (ReAC) (Verification Uni!l-1(3), Gur gaon 

18. Deputyl Assistant Commissioner of Income-tax (ReAC) (Verification U nit)-1(3)(1), Gurgaon -
19. Income-tax Officer (ReAC) (Verification Unit)-1(3)(2), Gurgaon -
20. Income-tax Officer (ReAC) (Verification Unit)-1(3)(3), Gurgaon 

2l. Income-tax Officer (ReAC) (yerification Unit)-1(3)(4), Gurgaon 

22. Income-tax Officer (ReAC) (Verification Unit)-1(3)(5), Gurgaon --
23. Income-tax Officer (ReAC) (Verification Unit)-1(3)(6), Gurgaon 

Princioal Commissioner of Income tax (ReAC) (Review Unit) 1 Chandie:arh - - • 
1. Principal Commissioner of Income-tax (ReAC) (Review Unit)-l, Chandigarh -
2. Income-tax Officer (HOI. % Principal Commissioner of Income-tax (ReAC) (Review Unit)-1, 

Cha'2.digar_h __ -- --
3. Additional IJoint Commissioner of Income.::tax (ReAC) (Review Unit)- l(1), Chandigarh 

4. Deputyl Assistant Commissioner of Income-tax (ReAC) (Review Unit)-l(l)(l), Chandigarh 

5. Deputy IAssistant Commissioner of Income-tax (ReAC) (Re~ew Unit)-1(1)(2), Chandigarh 

6. Income-tax Officer (ReAC) (Review Unit)-1(lji3), Chandigarh 

7. Income-tax Officer (ReAC) (Revie~Unit)~l)~, Chandigarh -
8. Incom~-tax Officer (ReAC) (Review Unit)-1(1)(5), Chandigarh 

9. Additional IJoint Commissioner of Income-tax (ReACl(Review Unit)- 1(2), Chandigarh 

10. Deputy IAssistant Commissioner of Income-tax (ReAC) (Review Unit)- 1(2)(1), Chandigarh 

11. D~puty IAssistant Commissioner of Income-tax (ReAC) (Review Unit)- 1(2)(2), Chandigarh 

12. Income-tax Officer (ReAC) (Review Unit)- 1(2)(3), Chandigarh --
B . Income-tax Officer (ReAf) (Review Unit)- 1(2)(4), Chandigarh 

14. Income-tax Officer (ReAD (Review Unit)- 1(2)(5), Chandigarh 

15. Additional IJoint Commissioner of Income-tax (ReAC) (Review Unit)-1(3), Chandill.!'rh 

16. Deputy IAssistant Commissioner of Income-tax (ReAC) (Review Unit)- 1(3)(1), Chandigarh 

17. ~eputy IAssistant Commissioner of Income-tax (ReAC) (Review Unit):...1(3)(2), Chandigarh 
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t 18. In"Zc;me-tax Officer (~C) (Review Unit)- 1(3)(3), Chandigarh 
19. Income-tax Officer (RcAC) (Review Unit)- 1(3)(4), Chandigarh 

20. Income-tax Officer (ReAC) (Review Unit)- 1(3)(5). Chan"'d:.:Jig>.:ac:.:rh"'--_ _ 

IV. that at page no.102 of the Annexure to the said order, the table 
with the heading "Principal Commissioner of Income-tax (ReAC) 
(Asscssmcnt UniL) -1, Haldwani along with 30 cntries below it (SI 
No.1 to 30 of Page No.102) is rcmoved and placed at Page No.107, 
below PCIT (ReAC)(AU) - l, Lucknow and abovc PCIT (ReAC)(VU) - l, 
Moradabad, under the Chief Commissioner of Income-tax (ReAC), 
Bareilly. 

2 . This issues with the approval of Chairman, CBDT. 

3 . Hindi version of this order will follow. 
~CJ . 

(Guizar Ahmad Wani) 
Under Secretary to the Government of India 

Copy to: 

1. All Principal Chief Commissioncr of Income Tax/ Principal Director 
Generals of Income Tax. 

2. Pr. Chief Controller of Accounts, Ncw Delhi. 
3. Zonal Accounts Officer, CBDT, % Principal CCIT (CCA) concerned . 
4. PS to Hon'ble FM/ MoS (Finance). 
5. PPS to Finance Sccretary / Chairman, CBDT / Members, CBDT / JS(A), 

CBDT / JS(R). 
6. Hindi Section for Hindi vcrsion. 
7. Commissioner of Incomc Tax (Media & TP) and official Spokesperson , 

CBDT, Ncw Delhi. 
8. Secretary General, IRS Association / Secretary General, ITGOA/ All-India 

Income Tax SC&ST Employccs Welfare Association/Incomc Tax 
Employees Fcdcration (ITEF). 

9. Data Base Cell, CBDT. ~1"I08Il0 
(Guizar Ahmad Wan i) 

Under Secretary to the Government of India 
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